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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL CENTRAL
ZONAL BENCH AT BHOPAL (M.P.)

0O.A. No. 103/2025(CZ)

IN MATTER OF:

News Item Titled “Illegal commercial activities found at ropeway station
on forest land in Jaipur” appearing in the Times of India dated 17.07.2025
............ Suo Moto

ACTION TAKEN REPORT IN LIEU OF THE ORDER DATED 16.09.2025
PASSED BY THIS HON’BLE TRIBUNAL

1. That in terms of the directions issued by this Hon’ble Tribunal vide order
dated 16.09.2025 in Original Application No.103/2025 (CZ2), titled News
Item Titled “Illegal commercial activities found at ropeway station on
forest land in Jaipur” appearing in the Times of India dated 17.07.2025,
Respondent No.4 submit this action taken report for kind consideration and

appropriate orders. Part of this order is being reproduced as hereunder —

“S. The Forest Department/DFO is directed to file the status of the forest
and in case any encroachment is found on forest area/land, necessary
action for removal of the encroachment or protection of the forest land

must be initiated according to rules.”

2. It is respectfully submitted that the permission for diversion of 0.8735
hectares of forest land for the establishment of a ropeway
between Annapurna Temple and Vaishno Devi Temple (Khole Ke
Hanuman Ji), Jaipur, was granted by the competent authority of the Forest
Department, i.e., the Deputy Inspector General (Central), Ministry of

Environment, Forest and Climate Change, Regional Office (Central),
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vide Letter No. 8B/Ra;./09/13/2019/F.C./1433 dated 29.11.2019, subject to
certain stipulated conditions.

. The licensee, M/s Rock Innovation Private Limited, having its registered
office at C-241, Sector-3, Chitrakoot Scheme, Vaishali Nagar, Jaipur, is
under an obligation to comply with the latest applicable provisions of
the Forest (Conservation) Act, 1980, Rajasthan Forest Act, 1953, Wildlife
(Protection) Act, 1972, Environment (Protection) Rules, 1986, and
the Rajasthan Ropeway Act, 1996.

. On the evening of 30.06.2025, it was observed by the Forest Officials that
empty plastic wrappers were being discarded from the ropeway trolleys
into the forest area adjoining Khole Ke Hanuman Ji. As the act of disposing
of plastic waste or debris in forest land constitutes a clear violation of
environmental and forest protection regulations, the office of Assistant
Conservator of Forests, Nahargarh Biological Park, Jaipur proceeded to the
ropeway premises part of the diverted forest land with the intention of
issuing necessary directions to the ropeway operator.

. Upon reaching the site, several unauthorized and illegal activities were
found to be taking place within the ropeway premises. Consequently, an
inspection of both the upper and lower stations of the ropeway was
undertaken. The inspection revealed blatant violations and serious
irregularities under the aforementioned statutory provisions.

. As per the conditions of approval, the licensee is permitted to undertake
activities on the 0.8735 hectares of diverted forest land solely for the
purposes of constructing and operating buildings, towers, passenger
boarding and de-boarding areas, control rooms, electrical panel rooms,
maintenance rooms, storage rooms, DG rooms, parking spaces, waiting
areas, toilets, washrooms, and drinking water facilities at the lower station;
and for buildings, towers, passenger boarding and de-boarding areas,

electrical panel rooms, maintenance rooms, storage rooms, DG rooms,
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waiting areas, toilets, washrooms, and drinking water facilities at the upper

station. Any activity beyond these specified uses constitutes a violation of

the terms of diversion.

. However, during the inspection, the following serious irregularities and

illegal commercial activities were detected within the ropeway premises,

posing potential risks to the surrounding forest and wildlife habitat:

a) An unauthorized restaurant has been constructed and is being operated
at the upper station, where hot food and beverages are being prepared
and sold at exorbitant rates by lighting fires an act strictly prohibited
within forest areas.

b) Food and beverages such as tea, coffee, samosas, kachoris, momos,
chowmein, sandwiches, dosas, noodles, popcorn, and patties are being
served in plastic cups, glasses, and plates, contrary to environmental
regulations.

c¢) A dangerous zipline stunt, involving cycling on a suspended wire with
360° rotation, is being operated at the upper station for a fee, without
requisite permission.

d) Packaged food items in plastic wrappers are being sold at inflated prices
at the upper station.

e) Bottled water is being sold at unauthorized rates at the upper station.

f) A large stockpile of construction materials was found at the upper
station, evidently brought in for the unauthorized construction of
commercial shops.

g) Illegal stalls selling clothes, toys, souvenirs, incense sticks, prasad,
beedis, cigarettes, matches, and lighters have been set up at the upper
station.

h) Fish spa and body massage shops are operating illegally at the upper

station.
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1) Shops vending cold drinks, dairy products, juices, and ice cream were
also found in operation at the upper station.

j) Paid photo and video booths have been established at the upper station.

k) Gaming and shooting stalls were found operating at the lower station.

1) High-intensity halogen lights have been installed at both the upper and
lower stations, which may disturb the forest fauna.

m) No waste collection bins were found at either station, resulting in

plastic waste being blown into the forest area by wind.

n) Despite the stipulation to install asolar power plantto minimize
generator usage and reduce pollution, no such installation was found.

0) It was observed that the actual area under use exceeds the sanctioned
0.8735 hectares of diverted forest land

. It is evident that the licensee has been conducting several unauthorized

commercial and non-commercial activities within the forest area,

detrimental to forest conservation, wildlife protection, and environmental

integrity. The licensee is not permitted to engage in any activity other than

those expressly sanctioned for the purpose of the ropeway operation. Such

activities constitute gross violations of the conditions imposed under the

Forest (Conservation) Act, 1980.

. Accordingly, the Office of the Assistant Conservator of Forests, Nahargarh

Biological Park, Jaipur, vide its letter dated 07.07.2025, requested

the Deputy Conservator of Forests (Wildlife Zoo), Jaipur, to initiate

appropriate legal and administrative action against the licensee firm, M/s

Rock Innovation Private Limited, for the aforementioned violations. Copy

of the letter dated 07.07.2025 is annexed herewith and marked as

ANNEXURE RA/1.

10.That after receiving a letter from Assistant Conservator of Forests, Wildlife

Zoo, Jaipur, an FIR dated 17.07.2025 was registered against Rok

Innovation Private Limited as per the provisions of the Rajasthan Forest
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Act 195 1 e
action \jaintjli/:ad:nfz l;rltl)t:::-io.n.ACt 1972. A complaint was registered and
diversionary ot ik Ivities conducted on the ropewa)" other than
Officer, Jaipur dated 10 le stopped. As per the report of Regional Forest
ropeway are compltel 11.2025 curre.ntly, all activities other than the

y closed at the said location. Copy of the FIR dated
17.07.2025 is annexed herewith and marked as ANNEXURE RA/2. Copy
of the report dated 10.11.2025 is annexed herewith and marked as
ANNEXURE RA/3. Photographs of the action taken by forest officials are
annexed herewith and marked as ANNEXURE RA/4.

I'1. That the present report along with its enclosures may kindly b
therance of

e taken

on record as compliance by the Forest Department in fur

the order dated 16.09.2025.
12. Affidavit is attached in support of this report.

PLACE: JAIPUR
DATE: 12.11.2025

Through

frack b

PRACHI CHAUDHARY
ASSISTANT CONSERVATOR OF FORESTS,

(Wildlife) Zoo, Jaipur, Rajasthan
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BEFORE THE NATIONAL GREEN TRIBUNAL CENTRAL ZONE
BENCH AT BHOPAL P

0.A. No.103/2025(CZ)

IN MATTER OF: [ (5% o

News Item Titled “Illegal commercial activities found, at ropéway

station on forest land in Jaipur” appearing in the TimeS‘pf India

vated 17.07.2025
............ Suo Moto
AFFIDAVIT
Do .,
I PF'O\OL\L C_["\Q_LUCO.M'Y\” , W/i;/ \(’L\: ‘ BCL@,ML()‘L g(‘)’b;z’lé\, . Age:
24 Years, Post:_Ascistaut Croesiumtad of e , R/o
E-1vd. Tauyatoh Nouss  Rluye s do hereby

solemnly affirm on oath and state as under-- |

I. That I am officer in-charge on behalf of Respondent No.6 and well
acquainted with the facts of the present case and the reply has been
drafted by counsel for Respondent No.6 on my instructions and contents
thereof, have also been explained to me.

2. That I have read and understood the same and the reply to the
application is true further nothing has been concealed by the
Respondent.

3. That affidavit is executed in support of this reply to original Application.
\r)f \/th;‘;ﬂl ¢
\9\\ \ . >

DEPQNENTherey

TR IR T WETaS

VERIFICATION wonves gegeng felRaeR
The above named deponent do hereby verify that the contents of the
aforesaid affidavit from paragraph 1 to 3 are true and correct to the best

of my knowledge and beljef,

Verified on this day of __ 2025.
Nov. |2

) ~

'YEI"% T eherdt)
1.2 Nov ams S,
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UMAN JI ROPEWAY A

0
sl INOVATION PVT.LTD. GsT- OBAAGCR2221P175
LITY AVAILABLE TECHNICAL INFORMATION

<& Jungle 'r,.a" | - Cabin Type - 06 Seater
¢ Selfie Point

No. of Cabins 12
‘eshments ® Sunset Point

p '-éﬁngt‘h of the Ropeway 400 Meters Approx
vation Difference 90 Meters Approx

=
YpPe of Ropeway Fixed Grip Pulsuated

Speed
3-
Travel Time 054Mh;l:::£:ISecond

500 Passepger Per Hour

— e — ———

Mata Vaishno Devi Mandir

S Ud & o ¥ &7 ferrer * Ticket Rate is 189/- inclusive GST. Please check ticket with
leaving ticket window

I . .
ol S S AT g * Along the ticket a hand band should als ' a
10 HCIHIC FaTg (et 7 A #1F ot pep) 3118 Zlet uv ae @y R fewe worem | |, i the 2o S el ol M e SOmperon of Ropeway ride | %

geﬁa‘rafﬂ%ﬁa‘}wﬁﬁuéwsgz?qmm |

r=cr B
Mot 5

either one) then a Full Ticket will be charged

¥ policy and rates
Personal cabin is also available, for this you have to b

—

uy at least 6 tickets per cabin

MATION ON ADMISSION

GENERAL INFOR
1* Rights of Admission is Reserved.

* Ropeway Management reserves to securi
- belongings.

* Ropeway Management is not responsible for loss or damage to any personal
belongings of the passengers. Please keep it safely

* Ropeway is safe mode of travel, however in event of any accident, the liability of
Ropeway Management is limited to Rs.Two Lacs only as per policy.

* Ropeway Management shall return only the balance of fare of incomplete journey,
blba i B I LR | in event of stoppage of ropeway arising due to unforeseen conditions.
W R *mmﬁ'wraﬁwm ¢ Please submit your complaints/suggestions or appreciation to What's App no
@1 faet st uare @ aﬁmﬁaw&wgﬂmaﬁmm 8279077557. It will help us improve our services.
I'q‘l?m"wﬁﬁl 4 . * Please keep Ropeway premises and cabin clean. The entire premises is under CCTV

T 975 &1 Sl 2 | | surveillance and passengers are liable to pay fine for any Damages.

TSt BT 37 m@“mmmaﬂ?ﬂ,am * Do not stand in the cabin & please sit equally on both sides.

g = * Ropeway stops Two Times en Route, it re-start shortly.

¢ Leaning or peeping out may be dangerous for you & fellow passengers.

| + Please keep children away from the windows.
e R * Smoking or ditching garbage outside is strictly prohibited.

LA ? ¢ : * Please keep your ticket with you for return journey.
;-;- @}w | = GRS b 3 _ /IV.ln Case of Emergency/Complaint Contact Mo. 8279077556
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MAWFACTURED BY SUDHIR POWB LTD

(UNIT Ill) EPIP, KARTHOLI {
BARI BRAHMANA, JAMMU - 181133 (J & K)

\)‘

ThlS Product conforms to the ENVIRONMENT (Protection) Rules 1986 §

§ and notification No. G.SiR. 371 (E) Dated 17th May 2002. (Noise Limit
for Diesel generator sets up to 1000 KVA) 75dB at 1 meter Distance.

CIN No.

§ Type approval Certificate No
§ Product Model

| Sr.No

| _ Date of Manufacturing
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Latitude: 26.934498
Longitude: 75.851461
Elevation: 455.99+1.5
Accuracy:2.0m
Time: 07-17-2025 19:!




